
Centre for lalor •• tlon OD· house bulWla .. 
_' .... 10 E..ro_tak. 

1945. SHRI NARSING SOP-YA· 
W J\NSHJ : WUl tbe Minister of U8.BAN 
DBVELOPMENT be pleased to state: 

(a) whether Kamat.aka Transport and 
Boulins Minister uraed the Gentre to set up 
a technical centre in Karnataka which 'would 
give information about house .. building 
methods to rural and urban people with 
limited income; and 

(b) if so, the action proposed in tbis 
regard? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) and (b). A 
Regional Rural' Housing Wing of NBO is 
already functioning at Bangalore w.hich 
undertakes research, training and extension 
work in rural housing. They also propogate 
the usc of low cost building technology in 
urban areas. 

Housing projects for Central Government 
employees 

:' 7946. DR. V. VENKATESH: WHI the 
Minister of URBAN DEVELOPMENT be 
pleased to state : 

(a) whether it is a fact that certain 
housing development projects for Central 
Government employees during the Sixth Plan 
period have not yet been completed in 
different States; 

(b) if so, the details of projects under .. 
taken and progress made hi each State; and 

(c) the location of further projects to be 
und~rtakeD during the years 198,6-1'988 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SlNGH): (a) to (c). The 
information is being collected and will be 
laid on tho Ta.ble of tbe Lok Babba. 

HoosID8 sebeme for Industrial workers 

7941. SHRI BtI\M PY AlW PANJKA : 
W.ill tl\o Mini$ter. of LABOUR· be pleased. 
to state; " 

<a) wbether Government have drawn up 
any provident fund linked bouaiD, plans of 
the bdoefit Of, industdal workers keepiDl iQ 
view tbeir Ir~wjDl bOuaHlS needs; and 

(b) if so, the details of such ~bomes 
and how many induatrial workorS" &'11" PfO~ 
posed to be covered thereby? 

THE MINISTER OF STATe OF THB 
MINISTR.Y OF LABOUR. (S~~l; P.A:. 
SANGMA) : (a) ,no (b) y~~ ~. 1;JM 
Employees' "Provident Fund Organisation 
win be getting tbe houses constructed for 
those provident fund subscribers who have 
'Sufficient provident fund accumulations at 
taeir credit and who are willing to have 
houses in the areas where houses can be 
arranged through the agencies like Delhi 
Development Authority, State Hausinl 
Boards etc. The proposals have accordingly 
been finalised for construction of 1 S 27 
houses, as per details. given below: 

(8) Haryana - 200 houses at Farida
bad are" almost at 
completion Slap-

(b) Maharashtra-1200 houses in Bom
bay are expect('d to 
be ready by middl~ 
of 1987. 

(c) Rajasthan -27 houses at Alwar 
are expected to be 
ready SOOD. 

(d) Uttar 
Pradesh 

- 100 houses in G huis
bad. The construction 
work is expected to 
be taken up 1000. 

The other States have also been request
ed to work out special scheme ,for provideot 
fund subscribers or to atleast keep apart a 
certain percentage of houses in the existina 
schemes. of their Housing Boards, for allot .. 
ment to the provident fund subacdbe(s. 

7948. SHR.l PlUY J\ RANJAN DM 
NUNSI ': WiD tile Minister of'STBBL AND· 
MINES be pleated to state : 




